
AO 	
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABPID. 

O.A.NO.991 of 1992. 
Dateth 4.12.1992. 

Betweek  

G.NarasiiflbIa aeddy 	
... 	Applicant 
And 	 I 

t. chief Personnel Officer, S.C.RailWaY, Railt%ilaYaIps seSad. 

2. 	
chief claims Off icer, South Central Railway, gaul. Nilayam. 
secunderakad. II 

Respondents* 

counsel for the Applicant 	$ sri. G.V.Subba Rao. 

counsel for the Respondents 	I Sri, N.V.R.ntafla, 
sc for Railwayl 

CORAM: 
Hon'ble Mr. R.BalaSbramaTtt AdministrYtive Member 
Hon'ble Mr. C.J.Roy, judicial Member 

The Tribunal made the following order:- 

On a request by Sri. G,V.Subba gao, coun1sei for the 

applicant, list this case on 9012.1992 for orders. IHrd Sri. 

N.V.Ramafla, counsel for the respondents also. The interim orde 

which expires on 7.12.1992 is extended till 10.12.1492. 

Deputy Regis war (Judi.) 

copy to:- 
t. 	

chief personnel Of ficer, South central RailwayA Rail Nilay 
Secunderabad. 

2. chief Claims officer, South central Railway, Rail Nilayam, 
secunderabad. 

3, one copy to Sri. G,V.5
ubba gao, advocate, CAT. IHyderabad. 

4. one copy to Sri. N.V.Ramana, Sc for gailways. AT, Hyd. 
5, one spare copy. 	 II 

Rsm/- 
I 
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TYPED BY 	 OF'ARED BY 

IN THE CENTPL ADMINISTP.ATIVE TRIBUNAL 
CHECn BY 	 APPROVED BY 

HYDERABAD BENCH 

HYDERABAD 

IN THE CENTRjJL ADMINISTRATIVE TRIBUNAL 
HYDERABAD BENCH AT HYDERABAD 

c 

THE HON'BLE M\ 

4ND 

- THE HON'BLE 

AF 

THE HON'BLE MR.T,CHDRASEFPJkR REDDY:M(J) 

AND\ 
THE HON'BLE MRI.C.J. ROY MEMBER(J[Jçj) 

Dated: 	1992 

0 RDER/JIJe&4flfl 

R 

O.A.No. 

T .A,.-.N.e------- 	- 	(w P -4tr--------_---) 

itted and Ibterim Directftns issued 
c'.ic2  —&S/ /— Cc'-c  

Al1wed 

Disp\sed of with directions 
Dismj sed 

-. 	pVm. 

DisrniSsed as With drawn 

Dismisked for default 
M.A Ord'red/Rej ected 

No orde as to costs 

-- 
Cent ralAdf,rative j '1 

I)PI SP4 TCH 

1 POWN92  




